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 Business Time Allotted 

1. Discussion     on     the     Resolution     regarding 
President's Rule in the State of Uttar Pradesh. 

2 Hours. 

2. Discussion on the motion regarding Eighth Five 
Year Plan,   1992—97. 

4 Hours. 

3. Statutory Resolution seeking disapproval of the 
Industrial  Disputes  (Amendment)  Ordinance, 
1995. 

2 Hours. 

4. Consideration   and   passing   of   the   Industrial 
Disputes (Amendment) Bill, 1995. 

(To be discussed together) 

5. Statutory Resolution seeking disapproval of the 
Employees' Provident Funds and Miscellaneous 
Provisions (Amendment) Ordinance, 1995. 

2 Hours. 

6. Consideration and passing of the Employees' 
Provident Funds and Miscellaneous Provisions 
(Amendment) Bill, 1995. 

(To be discussed together) 

The Committee also recommended that 
in order to complete the listed 
Government Business, the House should 
sit up to 6.00 P.M., as necessary, from 
today, the 29th November, 1995. 

REPORT OF THE PUBLIC ACCOUNTS 
COMMITTEE 
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MOTION FOR EXTENSION OF TIME 

FOR PRESENTATION OF THE 

REPORT OF THE SELECT 

COMMITTEE OF THE RAJYA 

SABHA ON THE TRADE MARKS 

BILL, 1995 

SHRI V. KISHORE CHANDRA S. 
DEO (Andhra Pradesh): Madam, I beg 
to move the following motion: 

"That the time appointed for 
presentation of the Report of the 
Select Committee of the Rajya 
Sabha on the Trade Marks Bill, 
1995 be further extended up to the 
last day of the first week of the 

Hundred and Seventy-Sixth Session 
of the Rajya Sabha." 

The question was put and the motion was 

adopted. 

RE. SPURT IN MURDERS AND BOMB 

BLASTS IN DELHI 
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